NoD=130127720 10 Admn 11 {1.T)
Giovermment of India
Ministry of Law & Justice
{Legislative Department)

New Delhi the SphApal. 2010

TENDER NOTICE

subject: - Contraet for repair/mamtenance of Air Conditioners and water cooler

Sar

m the Lemislative Department

[ am dirceted o mvite sealed quotations for the service contract (with spare parts)

tar 36 window Aur Conditioners, 6 Split Air Conditioners and one water cooler of varjous
madels and makes of this Department on the terms and conditions mentioned below 1t 1s
confirmed that all the said ACWater cooler are functional.  The interested tendurers may
submit their scaled gquotation to the Under Secretany (Amn ), Mimstry of Law and Justce
(Legislative Department) Room NO 411 "A” Wing Shastrt Bhawan, New Delln by 257
Apnil. 20100 The terms and conditions of the contract will be as follows -

-
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The rates may be gquoted per Window AC/Split AC/Water cooler
The suceesstul tenderers wall be required 1o do the work at the approved rates
wee £ Ist May. 2001010 31" March. 2011 during the fnancial vear 2010-2011
and for such extended penod as mas be mutually agreed upon

The work which is not possible o be carricd out 1n the office premises will
be allowed o be done outside the office prenuses bul no extra charges would
b paud for that

Ihe suceessful tenderer will be required 1o furmish a security deposit
amounting to Rs 3000¢- (Rupees five thousand only) in cash and deposit the
same in the post oflice Saving Bank account and hypoethecate the pass book
m the name of Under Sceretary, Legislative Department. Mimistny of Law &
Justice, Room Nodl1 *A" Wing, Shastr Bhawan. New Delht The Securin
deposit shall be returnable on successtul completion of the contract

Rates mentioned 1 the quotation. (F aceepted. will net be allowed 1o be
enhanced during the currency of the contract

Mo advance pevment will be made in any case

It will be the responsibility of the successful tenderers 1o report daily 1o the
Section Officer. Admn [T of this Department and colleet orders o
repanruntenance of Aar Condinoner

The contract can be terminated at any ime without assignimg any reason. In
this connection, the decision of this Department shall be final and bmding
upon the contractor The undersigned reserves the nght to reject any or all
quotanons without assyzming any reason therefore

The quatations reecived will be openced on 27 April, 2000 at 3 PM. in the room of
the undersigned. The tenderers may. if they so desire, can send one representative at the
time of opening of quotations

Yours fathfully
]

(I3h1gnder Singh)
Lnder Seeretary 1o the Government of India
Tel No, 253384603




Cuopy Lo

I All Mumstries/Department. of the Govt. of India It 15 requested that wade
publicity of this tender notice may please be given and contractor engaeed by
them for this job. may be informed 1o submit theiwr quotatons, 1f they are willing
and fulfill the conditions

2 The In-charge NIC. M/o Law and Justice. Shastn Bhawan, New Delhi with the
request to place the aforesaid Notice on the website of the Mimstne for wide
publicity



